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prelude to this an aduit party from the
comptroller of Accounts went into the
whote matter and they gave a report in
October last, and today the whole affair
of the Society, financial and otherwise, are
being enquired into by a Special Officer
appointed in this behalf.

SuriMATT  TARA  RAMCHANDRA
SATHE: Is it not a fact that many
rickshaw wallas suffer from heart trouble
after some time? If so. is it not proper
to prohibit this by law as is done in Maha-
rashtra?

SHr1 B, S. MURTHY: 1 think the Halth
Minister may answet this question.

Suri G. RAMACHANDRAN:  Ig the
Minister aware that rickshaw-pulling by
hand and now the cycle rickshaw, as
between the two the latter does more harm
to the puller, as my friend there said a
minute ago? Is it not high time that we
stop this practice in this country?

Surt B. S. MURTHY_ In order to pre-
vent the increase of ®cle rickshaws the
Corporation is restricting the issue of
ticences. It is encouraging them to have
scooter rickshaws. As a matter of fact
the Members would be happy to know
that this Rickshaw Pullers Co-operative
Society is also having a section to run
scooter rickshaws.

*479, [The .questioner (Shri Ram
Singh) was absent for answer, vide cols.
3393-3394 infra.].

REPRESENTATIONS REGARDING DIVERSION OF
ROAD IN JAWALI (PUNJAB)

*480. Surt JAGAT NARAIN: Wil
the Minister of COMMUNITY DEVELOP-
MENT AND Co-OPERATION be pleased to
refer to the answer given to Starred
Question No. 378 in the Rajya Sabha on
the 9th December, 1963 and state:

(a) whether the Minister has recently
received any representations from the
residents of village Jawali, Kangra Dis-

t (Punjab) regarding the diversion of

motorable road there;
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(b) if s0, what are the main contents
of the representations and what action has
been taken thereon;

(c) whether it Is a fact that the mew
diversion road near village Jawali was
closed to traffic and the traffic has beem
re-diverted through the old Jawali Bazar
road, if so, for what reasons; and

to Questions

(d) whether 1n view of a number of
representations addressed to the Central
government in the past also in regard te
this road, the Centre has given or proposes
to give any suggestions to the Govern-
ment of Punjab in the matter?

THE DEPUTY MINISTER 1IN 1BE
MINISTRY or COMMUNITY DEVELOP-
MENT Anp CO-OPERATION (Sum1 B. S.
MurTHY): (a) No direct representation
was received by the Ministry from the
residents of Jawali village but a letter on
the subject was received from an hopowr-
able member of the House.

(b) The diversion road which was
opened some years back to relieve conges-
tion of traffic in the main bazar was said
to have been subsequently closed to motor
traffic which had now to pass through the
bazar.

(¢) The diversion road which was
closed in October, 1964, has since been
reopened. There is no prohibition against
traffic passing through the Bazar road.

{(d) The question does not arise in view
of (c¢) above.
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Sum1 B. S. MURTHY: It is a fact, Sir,
that a person belonging to this village
working here in one of the Ministries
raised objection that the diversion road
would be affecting his house and his
property. He put in a petition and it was
examined by the SDO, Kangra. And
later on, the whole idea wag given up,
and today both the roads, the original
road as well as the diversion road, are
available for traific.
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Sari B. S. MURTHY: Sir, in this
matter the Punjab Government is the best
judge.
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Suri B. S. MURTHY: No money
was spent on the diversion road. The
iand for the construction of the road
was given frecly by the people concerned
and the Roads Wing of the Government
coastructed it.
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2481, [The qua‘tloner (Shri P. Abra-
ham) was absen™® For answer, vide col.
3394 infra.}
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